
Demands MAY 24, 1962 for Grants 

[Shri Hathi] 
May, 1962, under sub-section (2) of 
section 7 of the Employees' Provi-
dent Funds Act 1952. [Placed in 
Library. See No.'LT-137/62]. 

NOTIFICATION UNDER THE COLLECTIOK OF 
STATISTICS ACT 

The Minister of State in the Minis-
try of Exterual Aftairs (Shrimati 
Lakshmi Menon): Sir, I beg to lay 
on the Table a COPy of the Collection 
of Statistics (C.mtral) Amendment 

.1Iu1a, 11182 published in Notification 
No. S.O. 1309 dated the 5th May, 
1962, under sub-section (3) of section 
14 of the Collection Of Statistics A.at, 
1953. [Placed in Library. S.:e No. 
LT-138/62.1 

12'10 hrs, 

·DEMANDS FOR GRANTS-contd. 

MINISTRY OF FOOD AND ACRICULTUlIE-
Contd. 

Mr. Speaker: We nOW take up fur-
ther discussion and voting on the De-
mands for Grants under the control 
of the Ministry of Food and Apicul-

. ture. Out of Eight hours, four hOUri 
and 50 minutes haVe been taken. 

. Three hours and ten minutes cemain. 
: Shri Vishram Prasad may continue. 
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"Such retardation emphasises 
the urgent need for passage of 
land reform legislation at the 
earliest possible dates, and then 
for immediate execution of the 
provisions of such legislation." 
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"To encourage increases in food-
grain productioo, the cultivator 
should ·be assured of a price which 
will enable him to invest in ferti-
liser' seed and new equipment 
knowing that, with average croD 
conditions, he can repay any debts 
with the added income that re-
sults from adoption ~ improved 
practices. " 
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;;m;J ~ if; foro: 'cfR ar;it ~3i'TT I 

f'lit If'lWf qj~ . "Such assurance 
would constitute an important incen-
tiVf! to increased production." 

--Moved with th.e rf!COmmendati'm of the President. 


